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Atrocities On Harijans

8268. SHRI HARISH RAWAT :
SHRI THAZHAI M.

KARUNANITHI :
SHRI SATYANARAYAN
JATIYA :

Will the Minister of HOME

AFFAIRS be pleased to state .

(a) whether the Ministry has con-
ducted any survey to identify State
where maximum atrocities were commi-
tted on Harijans during the. dast five
years;

(b) the names of the States in
which maximum complaints regarding
atrocities on Harijans in regard to land
disputcs were rcgistred; and

(c) whether the Ministry will
suggost to the State Government to set
up scparatc courts or have separate
benches in the courts for hearing in
such casces ? 3

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):

(a) No, Sir. Howcver, figures arc
being, collected and furnished by the
State Governments on cCrimes against
Scheduled Casfes.

(b) A record of such gomplaint is
not kept in this Ministry.

(¢). In the Union Heme Minister’s
D. O. letter dated 10th March, 1980 it

was internalia,  guggested that. setting up

of Special courts would kept in securing

quick trial of offenders.

Representations From Associations
Of TAS Officers From States

8269. SHRI RAMIJIBHAI
MAVANI : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether it isa fact that the
Central Government have received g
charter of demands, letters, represen-
tations and grievances during the last
three years from various Unions,
Associations, Federation and Confedera-
tions of Indian Administerative Service
from Gujrat as well ay, from other
States;

(b) if so, the details there of;

(c) the outcome of the talks and
ncgotiations hold with them by Central
and State Governments;

(d) the action taken to conceder to
thcir demands; and

(c) the progress madc so far for its
implementation ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
and (b) The Dcpartment of Personnal
and Administrative Reforms, the Cadre
Controlling Authority in respect of the
Indian Administrative Service, has
received some communications during
1982-83, the dectails of which are given
in the statement annexed. Information
for the earlier period of twe years g





